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that the case bzing sub judice, the
Supreme Court being the custodian of
the report, even ,the contents of the
report cannot be used for any purpose
except on the direction of the court as
and when reccived.
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SHRI M. RAM GOPAL REDDY :
Prof. Ranga Ji is complimenting both
the Ministers for doing very well.

SHRI DHARMAVIR : Thank You.
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MATTERS UNDER RULE 377

(i) Need for improving the telephone
facilies in U. P., especially in the
hilly areas.
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(ii) Need for effectivee measures to Save
from pest infection paddey crop in
Puri district of Orissa.

SHRI BRAJAMOHAN MOHANTY
(Puri) : I am on a point of clarification.
After I submitted this 377 Notice, I got
some more information. Shall I add this
information ? Now I have got the addi-
tional information that some more areas
are infected by pests. should T mention
it ?

MR. CHAIRMAN Nothing more.
Approved text only should be read out.

SHRI BRAJAMOHAN MOHANTY:

Sir, Apgain, this year the winter paddy

crop in Pipli Block of Puri district,

[Orissa has started being infested by pests
.and pesticide is not an answer to the
'problem. Last year, an assurance was
given that the pesticide used is effective

and it works against pest infection byt

CHAITRA 17, 1906 (SAKA)
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experience has shown that it does not.
Now the infection is spreading like
anything and, I am afraid, shortly vast
areas of winter paddy crop in different
blocks of Puri district will be infected
and damagcd. This 1s going to ‘be a
great loss to the farmers. If immediate
steps are not taken, the entire winter
crop will bc damaged. I, therefore, urge
upon the Government to dcpute some
officers to visit the spot and to take
effective steps to counteract the pest
infection. This needs very urgent atten-
tion of the Government.

(iif) Need to provide for allotment of
D. D. A. flats and other residential
accommodation on priority basis to
migrant Government employees in
Delhi and other metropolitan
cities.

SHRI ERA ANBARASU “(Chengal-
pattu) - People coming from different
parts,of the country working in Central
Secretariat and other Ministries and
Departments are facing lot of difficulties
in getting even a single room ata
normal rent to live in. This accommo-
dation problem is one of the chronic
problems faced by these migrants.
Majority of these migrants are not
having any houses of their own to live
in. '

Shelter is one of the primary
nccessities of man next to food and
clothing. But a total estimated number
of 25,000 migrants from the remotest
parts of the ccuntry in Government
services in Delhi are facing lot of
difficultes for suitable accommodation,

There was a policy decision of the
Government not to provide Government
accommodation to the employees who
are having their own accommodation in
Delhi or surrounding arcas but this
policy was changed some time ago. I
request the Hon. Minister for Works
and Housing to revise that policy so as
to provide residential accommodation
to Central Government migrant
employees who are not having their own
houses in Delhi,



